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;Visit to India by a Mongolian delega-
tion 

!lR26. SHRI BANAMALI BABU: 
Will the Minister of EXTERNAL 

.AFFAIRS be pleased to 3tate: 

(a) whether a Mongolian delega-
1ion visited India in April and had 
discussions with' Indian officials; and 

(b) if so, the nature of discussions 
held and the out-come thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AF-
FAIRS (SHH' SURENDRA PAL 
:SINGH): (a) Yes, Sir. 

(b) Matters of bilatecal irr.pol·tance 
and issue:; of common interest in in-
temational relations were discussed. 
The talks revealed identity or close 
similarity of views On the various 
matters discussed. 

<;05t of transport 01 finished Jlrod,uctti 
of H.L.L. 

9827. SHRI G. P. Y ADAV: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state: 

(a) whether cost of transport of 
finished product of Latex Ltd. is ten 
times the cost of transport \)f raw 
latex. 

(b) if so, whether tW) members of 
Board of Dlrecto:s of the Company 
'had recommended di3persal of futu're 
'Nirodh factDi'ies and oppused shifting 
its Head .,Offille from Delhi: and 

(c) if so, the reaction of the Gov-
ernment and the action taken in the 
matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI KONDA-
J: BASAPPA): (a) The cost of trans-
port of finished product of Bindustan 
Latex Ltd. is about 5 to 6 times the 
cost of transport of raw latex. 

. (b) and (e). Government themselves 
had taken a decision on the dispersal 
of Nirodh factories. Thou,gh two of 
the Directors in the course of discus-
sion in the meeting of the Board did 
not favour the shiftin,g of the Head 
Office of the Hindustan Latex Limited 
to Trivandrum, finaIIy the Board un-
anImously decided to shift the Head 
Office to Trivandrum from Delhi. 
12 hrs. 

QUESTION OF PRIVILEGES 

ALLEGED ASPERSIONS ON PARLIAMENTIN 
A LEITER TO LT. GOVERNOR DELHI BY 
TilE CHAIRMAN OF NEW FRIENDS HOUSE 

BUILDING SOCIETY, DF.LHI. 

MR SPEAKER: Now, Shri Atal 
Bihnri Vajpayee to raise question of 
privilege. 
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